NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

DAILY CAUSE LIST DATED 07.12.2021 (TUESDAY)

(Technical)

For Directions

COURT -III (VIRTUAL MODE)

10:30 AM

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Avail Financial Services Ltd. C.S. Reema Jain Anshum Jain
(Ins) No. 1250 of | Vs.
2019 Sunworld City Pvt. Ltd.
2. Comp. App (AT) | Paradise Consumer Products Ltd. Dhawal Mohan
(Ins) No. 901 of Vs.
2020 J. Maheshkumar Petrochemichals Pvt.
Ltd.
3. Comp. App. (AT) | Kishor S. Patel & Ritesh Patadia Devansh Jan-R-2,3
No. 316 0f 2019 Ors.
Vs.
Magic Creation Pvt. Ltd. & Ors.
4. Comp. App. (AT) | Chandrakant Ishvarlal Patel Abhishek Chhajed
No. 67 of 2021 Vs.
Registrar of Companies, Ahmedabad,
Gujarat
With
5. Comp. App. (AT) | Chandrakant Ishvarlal Patel CS Abhishek
No. 68 of 2021 Vs. Chhajed
Registrar of Companies, Ahmedabad,
Gujarat
6. Comp. App. (AT) | Aurore Life Sciences Private Ltd. Nirav Shah Kumar Kislay
No. 128 of 2021 | Vs. Anjali Anchayil
Dayakar Reddy Mallu & Ors. Mehek Khurana-R1
For Admission (Fresh Cases)
7. Comp. App. (AT) | Fortune Graphics Ltd. S.Q. Kazim
(Ins) No. 878 of | Vs.
2021 Vineet Aggarwal & Ors.
8. Comp. App. (AT) | Pradeep Mahipal Sanjana Saddy Satya Prakash
No. 136 0f 2021 Vs. Sharan-R1 to R4
Bhavana Mahipal & Ors. Rishi Singhal
Subhash Gupta-R6




For Admission (After Notice)

9. Comp. App. (AT) | Edelweiss Asset Reconstruction Aditya Vashisth Shivambika Sinha-
(Ins) No. 1185 of | Company Ltd. R1
2019 Vs. Shashank Agarwal-
Golden Glow Estates Pvt. Ltd & Anr. R2
Sanjay Bhat-RP
With
10. | Comp. App. (AT) | Edelweiss Asset Reconstruction Mahubhav Anand Manmeet Singh
(Ins) No. 1186 of | Company Ltd.
2019 Vs.
Gwalior Bypass Projects Ltd.
11. | Comp. App. (AT) | Indian Bank. Milind Garg Abhishek Anand
(Ins) No. 1357 of | Vs. Honey Satpal-R2
2019 Arun Kumar Goel & Anr.
12. | Comp. App. (AT) | Gp Capt Atul Jain Atul Jain Ravi Ranjan
(Ins) No. 655 of Vs. Shivani Kher-R1,
2020 Tripathi Hospital Pvt. Ltd. R2,R3 & R8
13. | Comp. App. (AT) | VRG Healthcare Pvt. Ltd. Shreeyash U Lalit P. K. Mittal-R1
(Ins) No. 778 of | Vs. Preeti Goel
2020 VRG Infrastructure Pvt. Ltd. Anubhav Goel
14. | Comp. App. (AT) | Chandra Prakash Jain Rajesh Srivastava Bhagyodaya Mishra
(Ins) No. 149 of Liquidator of Ardor Global Pvt. Ltd. Zoheb Hossain
2021 Vs. Puru Jain
Directorate of Enforcement
Department of Revenue
Ministry of Finance
15. | Comp. App. (AT) | Smrutiben Shreyansbhai Shah Anushree Kapadia Natasha Dhruman
No. 50 0of 2021 Vs. Shah-R2
The Lok Prakashan Ltd. & Ors. Nipun Katyal
With
16. | Comp. App. (AT) | Shreyansbhai Shantilal Shah Avishkar Singhvi Natasha Dhruman
No. 51 0of 2021 Vs. Shah-R2
Lok Prakashan Ltd. & Ors.
For Hearing
17. | Comp. App. (AT) | Government of India, Through office of | Prasenject Nikhil Mathure
(Ins) No. 450 of | the Deputy Commissioner GST & Mohapatra Charu Bansal-R1
2020 Central Excise, Balasore Division Varsha Banerjee-R2
Vs. Divakar
Bhuvan Madan, Resolution Professional Maheshwari-R3
of Ferro Alloys Corporation Ltd. & Ors.
18. | Comp. App. (AT) | Amardeep Singh Bhatia Henna George Arvind Kumar Gupta
(Ins) No. 671 of | Vs. Mukund P. Unni-R1
2020 & I.A No. Abhishek Nagori, Aditya
2116 02020 Liquidator of Asian Natural Resources Krishnamurthy
(India) Ltd. & Ors. Prashant Bharadwaj
With




19. | Comp. App. (AT) | Vitol S.A Arvind Kumar Gupta | Mukund P. Unny-R1
(Ins) No. 792 of Vs. Heena George-R8
2020 Abhishek Nagori & Ors. Arvind Kumar-R2,
R4, R4, R6 & R8
20. | Comp. App. (AT) | Intec Capital Ltd. Vinod Kumar Manish Kumar
(Ins) No. 307 of Vs. Chaurasia Bhagat-RP
2021 Manish Kumar Bhagat Pragati Tiwari
RP of Perfect Boring Pvt. Ltd. Nipun Singhvi
Honey Satpal
Vishal J Dave
21. | Comp. App. (AT) | Riverdale Infrastructure Pvt. Ltd. Pooja M. Saigal Sakesh Kumar-R1
No. 100 of 2020 Vs. Rajshekhar Rao-R2
Kirloskar Ebara Pumps Ltd. & Ors. U.A. Rana-R3
With
22. | Comp. App. (AT) | Ebara Corporation Vijay Nair Sakesh Kumar-R1
No. 101 0of2020 | Vs. U.A. Rana-R2
Kirloskar Ebara Pumps Ltd. & Ors. Pooja M. Saigal-3
23. | Comp. App (AT) | Hareshbhai Ambalal Patel Natasha Dhruman Vikrant N Goyal
No. 176 0f 2020 Shareholder of Patidar Chemical Pvt. Shah P S Singh-COC
Ltd.
Vs.
Registrar of Companies

Copy to: -
By order of Hon’ble Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

